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Sale of medicines at pre-revised rates

365. SHRI KIRANMAY NANDA: Will the Minister of CHEMICALS AND
FERTILIZERS be pleased to state:

(a) whether it is a fact that National Pharmaceutical Pricing Authority has made
a downward revision in the prices of certain drugs;

(b) if so, the details of drugs whose prices were revised by NPPA including
the carlier prevalent prices of these drugs;

(c) whether it is also a fact that most of the pharmaceutical companies are still
selling these drugs at the pre-revised rates; and

(d) if so, the names of such companies?

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND
FERTILIZERS (SHRI HANSRAJ GANGARAM AHIR): (a) and (b) Pursuant to the
announcement of National Pharmaceutical Pricing Policy, 2012, Government notified
Drugs (Prices Control) Order, 2013 (DPCO, 2013) on 15th May, 2013. All the
medicines specified in the National List of Essential Medicines 2011 (NLEM) have
been included in the First Schedule of DPCO, 2013.

Out of total 680 NLEM medicines (628 net medicines) under scheduled category
of DPCO, 2013, NPPA has fixed the ceiling prices in respect of 530 medicines
(including 6 medicines for diabetes, 47 for cancer, 53 for cardiovascular diseases,
20 for HIV/AIDS, 24 for Tuberculosis and 6 for kidney disease). Details are given
in the Statement. [Refer to the Statement-I Appended to the Answer to USQ. No.
362 Part (a) and (b)].

NPPA has also fixed prices of 106 non-scheduled medicines under paragraph
19 of Drugs Prices Control Order, 2013, out of which 84 are used for treatment of
cardiovascular diseases and 22 for diabetes. Details are given in the Statement. [Refer
to the Statement-II Appended to the Answer to USQ. No. 362 Part (¢)].

(¢) and (d) Most of the manufacturing/marketing pharmaceutical companies have
complied with the revised ceiling price. However, wherever non-compliance of the
revised ceiling price is reported, overcharging notices are issued by NPPA.

Jan Aushadhi stores

1366. DR. SANJAY SINH: Will the Minister of CHEMICALS AND FERTILIZERS
be pleased to state:

(a) the number of Jan Aushadhi Stores opened so far or proposed to be opened

T Original notice of the question was received in Hindi.
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in the country to make generic medicines easily available to the common man, State-

wise/district-wise;

(b) the number of such centres opened in the AIIMS, major hospitals and
medical colleges coming under the Ministry of Health and Family Welfare and the
time-frame stipulated for all of them; and

(¢c) the number of Jan Aushadhi Stores planned to be opened in Assam and
Uttar Pradesh and the procedure adopted therefor along with the outcome thereof?

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND
FERTILIZERS (SHRI HANSRAJ GANGARAM AHIR): (a) As on 23.02.2016, 248
Jan Aushadhi Store sare functional across the country of which 152 Jan Aushadhi
Stores commenced operations during the current Financial Year 2015-16. Another
50 Jan Aushadhi Stores are likely to be opened by the end of the current Financial
Year. However, number of stores to be opened depends upon the number of valid
applications received. The State-wise break-up is given in the Statement (See below).

(b) No, Jan Aushadhi Stores have as yet been opened in the AIIMS, Major
Hospitals and Medical Colleges coming under the Ministry of Health and Family
Welfare.

(c) 7 applications from Assam and 25 from Uttar Pradesh have been approved
for opening of new Jan Aushadhi Stores. Once the Drug Licenses are obtained by
the applicants, these stores will be opened immediately.

Statement

The number of Jan Aushadhi Stores

SL. No. States Name No. of Jan Aushadhi Stores
1. Bihar 1
2. Chandigarh 3
3. Chhattisgarh 106
4. Delhi 5
5. Gujarat 8
6. Haryana 4
7. Himachal Pradesh 12
8. Jammu and Kashmir 11

9. Jharkhand 12
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SL. No. States Name No. of Jan Aushadhi Stores
10. Karnataka 1
11. Kerala 2
12. Madhya Pradesh 6
13. Maharashtra 11
14, Mizoram 1
15. Odisha 23
16. Punjab 21
17. Rajasthan 1
18. Telangana 1
19. Tripura 7
20. Uttar Pradesh 8
21. Uttarakhand 4
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Regulating the prices of medical devices

367. SHRIMATI AMBIKA SONI:
DR. T. SUBBARAMI REDDY:

Will the Minister of CHEMICALS AND FERTILIZERS be pleased to state:

(a) whether efforts have been made to regulate prices of medical devices in the
country to ensure health security to all, if so, the details thereof; and

(b) whether specifications, standardization and price-range of various medical
devices will be made available in the Government website for taking a prudent
decision and best choice for the patients and if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND
FERTILIZERS (SHRI HANSRAJ GANGARAM AHIR): (a) Some medical devices
are covered under Schedule I of Drugs (Price Control) Order, 2013. As such the
ceiling prices of these medical devices are fixed by NPPA and all the manufacturers
of these devices are supposed to sell their product equal to or lower than to ceiling
price. Further, a meeting of Committee of Secretaries, to discuss the mechanism for
a separate price control order and a separate vertical within National pharmaceutical
Pricing Authority (NPPA) for medical devices, was held under the Chairmanship of
Cabinet Secretary. After deliberation, certain decisions were taken. In pursuance of
the decision taken in the meeting, the Department of Pharmaceuticals had called a



